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&se of IAF planes by the former
Minister of State for Defence

5061. SHRI DEVENDRA SAT-
PATHY:. Will the Minister of DE-
FENCE be pleased to state:

(a) how many times were IAF.
aeroplanes used by the former Union
Minister of State for Defence in
November and December, 1976;

(b) what is the State-wise break
up of these trips;

(c) whether some relatives of the
then Adviser to the @Governor of
Orissa travelled by I.AF. planes;

(d) if so. whcther such travels are
in accordance with rules;

(e) whether these travels were un-
authorised; and

(f) if so, whether the charges have
been recovered from the then Adviser
and has any action been taken to
prevent unauthorised use of I.A.F.
planes?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) and (b).
Shri J. B. Patnaik, the former Union
Minister of State for Defence used IAF
aeroplanes on 9 occasions in Novem-
ber and December, 1976. All these
flights were undertaken to and from
the State of Orissa.

(¢) to (f). The list of passengers is
given in the attached Statement. It is
not known whether any of them was
a relative of the then Adviser to the
Governor of Orissa. Under the exist-
ing orders, the former Minister of
State rould indent the VIP aircraft
of the IAF. He could also carry any





